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IN THE CETRAL

ORIGINAL - APPLICATION-NO:50  OF - 1995 =,

ADMINISTRATIVE TRIBUNAL: HY
AT HYDERABAD I

DERABAD BENCH:
f
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BETWEEN:

P.RAMAKRISHNA

1. The Deputy me
Loco Shed, Sé
Vijayawada 5

2. The Addl. Div
S.C.Railway,

3. The General M
S.C.Railwan

4. The Assistant

Loco Shed, SC
Rajahmundry.

COUNSEL FOR THE

COUNSEL FOR THE

CORAM:

HON'BLE SHRI R.RANGARAJAN,

HON'BLE SHRI B.[S.JAI PARAM%SHWAR, MEMBER qJUDL.) ﬂ
“ -

ORAL ORDER (PER Hon'ble S%RI R.RANGARAJAN
| '-

Heard
learned counsel
Mr.V.Rajeswara

respondents.

|
i 1

DATE-OF -ORDER: - 24th
‘ . i

i

September,{l997-

AND

cnanicaLs ougingesl, i
uth Central Railway, |
20001,

isional Railway Manager, I
Vijayawada-1,

anager, '
Secunderabad, 1

Mechanical Engineer, |
Railway,

ﬁ
APPLICANT:

RESPONDENTS|: Mr.V.RAJESWAR'|

!
4
I

MEMBER {ADMN.) .
i

. 1
. !
JUBGEMENT |
I g

. )
l
Mr.URS 'Gu%upadam for F
|

for the applicant and M,

Rao, learneq standing U

Mr . KRISHNA DEVA§ I

!
i
.. RESPONDENTS

|
if

RAO, Addl.CGSC

|

|

, MEMBER (ADMN.)

I

|
r.Krishna FDevan,
|

K.Bhaskar Rao for

counsel f4L the

j

H
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2. This Oh is filed pkaying for a |direction to the
. ] | ! - Pwid— .
respondents’ to:seﬁ-aside the. orders of khe removal, by the

i ‘ ' I ! &
disciplinary authority dated. 16.12.92 astzonfrimed by the
. appellate and the ?evisional authorit%?g byjithe ordersjdated

. R IR ‘ Vo :
13.1.94 and 25.7.]94 respectively .and for|| a consequential

direction to the r%spondents t% reinstate him in service.

3. The learﬁed counsell fof the appl%cant now submits
1 - '

f |
that the nespé1dénts have s%ncé reinstated him and also =
bonae . :

accorded the .conbequenﬁl-pfo%bbion.‘ Hence the 1learned
counsel for the applicant'sﬁqﬁits.that,this OA has become

infructuous and may be dismiSséd.'

4, In. view . of. the | above submis%Lon, the OA 1is
costs.

(R.RANGA}AJAN)
MEMBER (ADMN. )

A . . . ;| :
‘dismissed as infructuous. No order as to

(BYSIJAI PaRAME:
MEMBER—-JUDL: ) -

L ”’f . DATED;-24£R-September,-1992.- éy

Dictated in tHe open court! A
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Copy to: ' (
|

1. The Deputy Machanigal Enginser, Loco Shed, J
South Central Railway, Vijaysuada,

2. Ths Addl,Divisional Railuay Mgnagar,

South Central Railway, Vijayawada. J
3. The General r'flzalr:elge::', South Cantral Railway,
Secunderabad, '

4, The Asst,.Mechanical Engineer, /Loco Shed,
South Central Railwvay,S8e RaJahmundry. F

5. One copy to Mr.Krishna Devan,&dUocata CAT,Hyd
6. One copy to Mrc.V.Rajesuara Rab,Addl.CGSC, AT,

rabad .‘
Hyderabad,

7. One copy to D.R(A),CAT,Hyderabad, 4
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8., Onz duplicate copye.
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